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undertaking pollution abatement activities in the identified polluted stretches of the river
Ganga, of which 69 treatment plants with a capacity to treat 1098 million litres per day
(mld) — GAP-I: 869 mild, GAP-II: 229 mld have been established. The total expenditure
so far, incurred on conservation of river Ganga under the GAP Phase — I and 1T is ¥ 986.34
crore as on 3 1st March, 2014.

In 2009, “National Ganga River Basin Authority’ (NGRBA) was setup for pollution
control in river Ganga. The works under NGRBA Programme include laying of sewerage
system, sewage treatment plants, solid waste management, common effluent treatment
plant (CETP) for controlling industrial pollution, river front management, crematoria etc.
So far, 70 schemes in 48 towns in five Ganga States and 6 institutional development
projects including Automatic Water Quality Monitoring and Ganga Knowledge Center
have been sanctioned at a total cost of ¥ 5004.19 crore under the programme. An amount
0f ¥ 1229.87 crore has been released from centre and State, of which Central Government’s
share is ¥ 912.52 crore and State Governments share ¥317.35 crore. An expenditure of
T 838.76 crore has been reported till March, 2014 for implementation of the projects.
Treatment capacity of 589.93 mld shall be created on implementation of these projects,
of which 110.50 mld has been created so far.

Under both, GAP Phase-I and Phase — II (on main stem and under Hon’ble
Supreme Court’s directions) and NGRBA, an expenditure of ¥ 1825.10 crore has been
incurred by 5 basin States on the main stem of river Ganga. A total treatment capacity
of 1208.50 mid (ST — 1188.50 mld, CETP — 20 mld) has been created under GAP and
NGRBA till June, 2014.

(b) and (c) MoEF have informed that no such information is available with them.

(d) and (¢) No such proposal is presently under active consideration of the

Government.
Assistance to Chhattisgarh

+1342. DR. BHUSHAN LAL JANGDE: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether it is a fact that Chhattisgarh Government has covered in its budget
Kharang, Maniyari, Kelo, Suliawat, Jonk Lower projects under the mega/medium

irrigation projects and the proposal is pending for financial assistance from the centre;

(b) if so, by when the amount of assistance would be extended;

+Original notice of the question was received in Hindi.
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(c) whether the work of repair, renovation and restoration is to be done of old
ponds of the State and a letter for approval of the same has also been sent to the Central

Government; and
(d) if so, by when the assistance would be extended?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI SANTOSH
KUMAR GANGWAR): (a) and (b) Yes, Sir. The Central assistance (CA) released during
the year 2013-14 and cumulative release in respect of the Kharang, Maniyari, Kelo,
Sutiapat irrigation projects are as under:

S1. State/Project Major/ Medium  CA released during ~ Cumulative
No. Name 2013-14 CLA/Grant
(% in crore) Released since
inception upto
31.3.2014

(% in crore)

1. Kelo Project Major 13.61 40.63

2. Kharung Major (ERM) 2.60 10.47

3. Sutiapat Medium 0.00 18.47

4. Maniyari Major (ERM) 21.33 43.58
Tank (ERM)

TotaL 37.54 113.15

ERM: Extension, Renovation and Modemization

In addition to above, as informed by Government of Chhattisgarh, the Sutiapat
irrigation project was completed during the year 2012-13. However, no proposal has been
received in respect of Jonk Lower Irrigation project for Central assistance under AIBP so
far.

(c) and (d) Government of India launched a Scheme Repair, Renovation and
Restoration (RRR) of water bodies/ponds to be implemented all over the country which
has multiple objectives such as reclamation of lost irrigation potential, improvement
of command area/catchment area of the tanks, restoring/increase in storage capacity of
water bodies etc. by providing Central Grant to State Governments. This is a continuing
scheme since Tenth Plan. During Tenth Plan scheme, 10 water bodies of Kabir Dham
District in Chhattisgarh were taken up and a Central Assistance (CA) of ¥ 1.68 crore was
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released and all the 10 water bodies were restored. During Eleventh Plan scheme, 131
water bodies costing I 122.91 crore from Chhattisgarh were included. CA of ¥ 34.68

crore during 2011-12 and ¥ 37.97 crore during 2013-14, as 2nd installment was released
for the repair works of 131 water bodies.

The Government of Chhattisgarh has submitted two proposals during Twelfth Plan
containing 85 projects costing T 149.28 crore and another proposal containing 19 projects
costing ¥ 36.5296 crore to be included under the scheme RRR of water bodies. The
comments on these proposals have been forwarded to the State Government by Central
Water Commission (CWC) for compliance. The release of fund depends on the response
and compliance of these observations by the Government of Chhattisgarh.

Soil erosion by rivers

+1343. SHRIRAMDAS ATHAWALE: Will the Minister of WATER RESOURCES,
RIVER DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether Government is aware that there has been steady erosion of soil by
several rivers especially in Yamuna and Ganga during the last three years;

(b) if so, the steps taken or proposed to be taken by the Central Government to
control soil erosion by these rivers;

(¢c) whether any financial aid has been given during that period to check erosion;
and

(d) if so, the details thereof, as on date, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES,
RIVER DEVELOPMENTAND GANGAREJUVENATION (SHRISANTOSH KUMAR
GANGWAR): (a) and (b) The erosion of soil is a natural and dynamic process in many
rivers including Yamuna and Ganga, when they flow through alluvial strata. The extent
of erosion depends on flow conditions of the rivers, type of soil and it varies from year to
year. Management of floods and erosion is a State subject and the Government of India
renders assistance to States in the form of technical advice and promotional financial
support for effective management of floods and erosion. The Government of India had
launched a Flood Management Programme (FMP) during Eleventh Plan for undertaking
works related to anti-erosion, river management, flood control and anti-sea erosion. The
Cabinet approved continuation of FMP during Twelfth Plan with an outlay of ¥ 10,000
crore.

(c) and (d) As on date, the Central assistance of T 4138.55 crore has been released
under FMP during Eleventh and Twelfth Plan. The State-wise details of Central assistance
released during Eleventh Plan and Twelfth Plan, as on date are given in the Statement.

+Original notice of the question was received in Hindi



